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POSSESSION NOTICE
[RULE B{1) SECURITY INTEREST (ENFORECEMENT) RULES, 2002]

Whereas, the undersignad beng the authorised officer of ORIX Leasing & Financial
Services India Limited, under the Sscustizaton And Recanstruction OF Financial Assels
And Enforcement Of Security Interest Act, 2002, and in exercise of powers conferred by
section 13(12) of the said act read with mle 9 of THE SECURITY INTEREST
[ENFORCEMENT) RULES, 2002 issued a notice dated 13.10.2023 calling upon Joseph
Babu Gandrala, V Kavideepika, Sarojini Gandrala, Mis Joseph Coated Sands, Manju
Sree Gandrala, Jayasree Gandrala, Raja Sree Gandrala & Vesapogu Manusree as
borrowen co-bomowers! morgagers to repay the amount mentionad in the notice being
Rs. 28,83,200.98/- |Rupees Twenty Eight Lac Eighty Three Thousand Two Hundred
and Minety Eight Paise Only) within 60 days of the receipi of the said nofice together with
further interest and other charges from the date of demand notice till the date of
paymentirealization.

1.The borrowars and co-borrowers despite being served with the said notice and having
failed io repay the entire notice amount together with further interest and other charges,
nobice is hereby given o the bormowers and public n general that the undersigned has
taken symbolic possession of the property descrbed here inunder in exercise of powers
conferred on himher under section 13(4) of the said act read with rule 3 of the sald rules on
26" Day of December 2023

2. The borrowers and co-bormowers in paricular and public in general s hereby cautioned
not o deal with the proparty and amy dealing in the property would be subject io the charge
af notice of Re. 28,83,200.98/- (Rupees Twanty Eight Lac Eighty Threa Thousand Two
Hundred and Minety Eight Paise Only) together with further interest and other charges
from the dafe of demand notice till the date of payment realization

Description 0f The Property

All That Piece And Parcal Of Doar No. 70-2-19, 5. No. 19008, Municipal Ward Mo, 32¢, Fifth
Floor {pent House), Subhadarshi Towears, Block No, 11, Revenue Ward Mo. 11, Okd Assass
Mo, 261899, Assess No. 1073132102, SAuated At Donka Foad, Fatamata, Vijayawada,
Undervijgyawada Municipal Corporation, Knshna District, Andhra Pradesh-520001,
Admeasuring 785 30. FL (765 5q. FL. Plinth + Common Area + 20 5q. F1. Parking), And
BoundedAs : North : Property Of Paladugu Veerabhadra Rao-89'0", South : Property
Of Kilaru Bhaskara Rao= 366", East : Municipal Corporation Road (Donka Road) =
B30, West : Properiy Of Koneru Nagabhushanam- 870"

Date : 2611212023
Place : ANDHRA PRADESH .

. Yours Faithifully,
Loan Account Mo ; LNOOOGODO001 35942 Authorized Officar

ORIX Leasing & Financial Services India Limited

NARASARAOPET BRANCH: D.No.9-7-40,
9-7-40A & 9-7-41, Arundalpeta, Narasaraopet
Branch. Pin-522601. Phone: 08647-220507.
Email.id.:narasaraopet@tmbank.in
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Notice for intended sale of immovabtesecured-asset under rule 8(6) of security
interest enforcement rules, 2002 issued to Borrowers/ Mortgagors/ Guarantors
Ve j ;- Sto: ari, Prop. M/s.Hema Seshu Medical
Agencies, No0.3-6-32/14, Pathuru, Narasaraopet-522601, Andhra Pradhesh.
2) Mr. Sunkara Veera Bramha Chari, S/o. Shanmukachari, No.3-6-32/14, Paturu,
Narasaraopet-522601, Andhra Pradhesh. 3) Mr. Sunkara Veera Venkata Naga
Venu Anjaneya Chari, S/o. Veera Bramha Chari, No.3-6-32/14, Paturu,
Narasaraopet-522601, Andhra Pradhesh.

Sub: Notice for Sale
Auction sale of immovable property mortgaged to Tamilnad Mercantile Bank Limited,
Narasaraopet Branch, under the provisions of the Securitization and Reconstruction of
Financial Assets & Enforcement of Security Interest Act, 2002 for recovery of dues from
Borrower/ Guarantor/ Mortgagor:

Whereas the Authorised Officer had issued Demand Notice dated 07.10.2023 under
Section 13(2) of the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act 2002 demanding full repayment of dues in respect
of the loan accounts mentioned therein. On its non-payment, the Authorised Officer of
Tamilnad Mercantile Bank Limited in exercise of the powers under Section 13(12)
took possession of the secured immovable assets given below under Section 13(4) of
the below mentioned secured assets. The same was intimated to you vide letter/
Possession Notice dated 14.12.2023.

The total dues of the Bank as on 30.11.2023 in respect of the said account is
Rs.25,34,052.92 (CC- 15,57,612.43 TL- 39,357.00 & Home Loan - 9,37,083.49)
(Rupees Twenty Five Lakh Thirty Four Thousand Fifty Two and Paise Ninty Two
Only) Take notice, that if the entire amount as mentioned above along with the
subsequent interest and cost is not remitted to the Bank before the date of publication
of notice for public auction or inviting quotations or tender from public or private treaty
as mentioned below, the secured assets as per the description given below will be sold
by undersigned/ Authorised Officer by public auction as provided in sub-rule(5) of rule 8
of the Security Interest (Enforcement) Rules in exercise of the powers under the said Act
and as per the terms and conditions set forth hereunder.

As per Rule 6 (2) and 8(6) of The Security Interest (Enforcement) Rules 2002 framed
under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act 2002, 30 days notice of intended sale is required to be given and
hence we are issuing this notice. The amount due as on 30.11.2023 is Rs.25,34,052.92
(Rupees Twenty Five Lakh Thirty Four Thousand Fifty Two and Paise Ninty Two
Only) with further interest, costs, other charges and expenses thereon.

Please take note that this is notice of 30 days and the schedule mentioned properties
shall be sold under the Act by the undersigned/ Authorised Officer any time after 30 days.

The under mentioned property will be sold by public auction for the recovery of
Rs.25,34,052.92 as on 30.11.2023 together with interest and costs.

DESCRIPTION OF THE IMMOVABLE PROPERTIES TO BE SOLD

All parts of land and Building at D.No.355/A of Narasaraopet, T.S.No.193/3, Old Ward
No.1, New Ward No.3, Locality No.3, Asst N0.1024002743, Door No.3-6-32/14, Pathuru
Vegetable Garden Locality, Backside of Current Office, 2nd Line, Pathuru, Narasaraopet
Municipality, Guntur District to an extent of land measuring 38.90 sq.yds as per meas-
urement (45.50 sq.yds or 38.04 Sq.mts as per document) and residential building there
at to the extent of 289.00 sq.ft each at Ground Floor and First Floor standing in the name
of Mr. Sunkara Veera Brahmachari, S/o. Shanmukachari. Boundires: North:
K Gopal Rao, South: Road, East: O Venkata Subbarao, West: O Venkata Subbarao.

PORITR
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
ISSAR INVESTMENTS (INDIA) PRIVATE LIMITED

| Name of the Corporate Person Issar Investments (India) Private Limited

. Date of Incorporation of Corporate Person 21/06/2011

- Authority Under Which Corporate Person

, Registrar of Companies, Hyderabad
Is Incorporated / Registered

| Corporate Identity Number / Limited
Liability Identity Number of Corporate Person

U65990TG2011PTC075092

| Address of the Registered Office and Principal H.No. 8-2-334, Serene Chambers, Flat No. W-301& 302,
Office (if any) of Corporate Person Road No 5, Banjara Hills, Hyderabad - 500034, Telangana

. Liquidation Commencement Date of Corporate Person  26/12/2023

7. Name, Address, Email Address, Telephone Name : Mr. Sivaram Reddy Rajula
Number and the Registration Number
of the Liquidator

IBBI Registration No.:
IBBI/IPA-002/IP-N00477/2017-18/11407
Address: Plot No.188, Road No.21-A,
Prashasan Nagar,Road No.72, Jubilee Hills,
Hyderabad - 500110, Telangana.

Mail Id: sivaram@sgpassociates.com
Phone: 91- 9848199770; +9140-35945968

8/ Last date for Submission of Claims = 24 January 2024

: Sdr-Authorised Officer
Date: 18.12.2023

Tamilnad Mercantile Bank Ltd., For Narasaraopet Branch

THIS IS APUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN
INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE FOR UNITS OR SECURITIES.
NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA.

PUBLIC ANNOUNCEMENT

=\
(Please scan this q

QR Code to view
the Notice)

exicom

EXICOM TELE-SYSTEMS LIMITED

Our Company was incorporated as “Himachal Exicom Communications Limited”, a public limited company under the Companies Act, 1956, pursuant to a certificate of
incorporation issued by the Registrar of Companies, Punjab, Himachal Pradesh and Chandigarh situated at Jalandhar on May 9, 1994. Our Company was granted a certificate
of commencement of business on May 11, 1994, by the Registrar of Companies, Punjab, Himachal Pradesh and Chandigarh situated at Jalandhar. The name of our Company
was changed to “Exicom Tele-Systems Limited”, pursuant to a resolution passed by our Shareholders on August 6, 2008, and a fresh certificate of incorporation consequent
upon change of name issued by the RoC on August 11, 2008. For details of the change in registered office of our Company, see “History and Certain Corporate Matters —

Brief history of our Company’ on page 232 of the DRHP.

Registered Office: 8, Electronics Complex, Chambaghat, Solan, 173 213, Himachal Pradesh, India; Tel: +91 179 2230 948
Corporate Office: 3" Floor, Plot No. 38, Institutional Area, Sector 32, Gurugram 122 001 Haryana, India; Tel: +91 124 6615 200
Contact Person: Sangeeta Karnatak, Company Secretary and Compliance Officer; Tel: +91 124 6615 200
E-mail: investors@exicom.in; Website: www.exicom.in; Corporate Identity Number: UG64203HP1994PLC01451

NOTICE TO INVESTORS (“NOTICE”)

INITIAL PUBLIC OFFERING OF [¢] EQUITY SHARES OF FACE VALUE OF ¥ 10 EACH (“EQUITY SHARES”) OF EXICOM TELE-SYSTEMS LIMITED (“COMPANY”
OR THE “ISSUER”) FOR CASH AT A PRICE OF % [e] PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF X [¢] PER EQUITY SHARE) (THE “OFFER PRICE”)
AGGREGATING TO % [¢] MILLION, COMPRISING A FRESH ISSUE OF UP TO [¢] EQUITY SHARES AGGREGATING UP TO < 4,000.00 MILLION (“FRESH ISSUE”)

AND AN OFFER FOR SALE OF UP TO 7,400,000 EQUITY SHARES AGGREGATING TO X [e] MILLION (“OFFER FOR SALE”) BY NEXTWAVE COMMUNICATIONS
PRIVATE LIMITED (THE “PROMOTER SELLING SHAREHOLDER” AND SUCH EQUITY SHARES OFFERED BY THE PROMOTER SELLING SHAREHOLDER, THE
“OFFERED SHARES”) (THE “OFFER”). THE OFFER SHALL CONSTITUTE [¢]% OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY.

Potential bidders may note the following:

a) Vinsan Brothers Private Limited (“Vinsan”), a member of our Promoter Group has undertaken a transfer of Equity Shares by way of secondary sale (“Transfer”), in favour

of one our Promoters, NextWave Communications Private Limited (“NextWave”), as detailed below:

Notice is hereby given that the Issar Investments (India) Private Limited has commenced
Voluntary Liquidation on 26 December 2023.
The stakeholders of Issar Investments (India) Private Limited are hereby called upon to
submit a proof of their claims, on or before 24 January 2024, to the liquidator at the
address mentioned against Item No- 7.
The financial creditors shall submit their proof of claims by electronic means only. All othe
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/-
Sivaram Reddy Rajula
Liquidator in the matter o
Issar Investments (India) Private Limited
IBBI Reg No. IBBI/IPA-002/IP-N00477/2017-18/11407
Authorisation for Assignment valid till 21/12/2024
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Date: 27 December 2023
Place: Hyderabad
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MICALS & INDUSTRIES LIMITED

= Fiegd. Office: 8- -
Banjara Hills, + Tel:+ 9
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MOTICE OF POSTAL BALLOT

MOTICE is hereby given that pursuant to the provisions of Section 110 of Companies
Act, 2013 (“the Act) mead with Rule 20 & 22 of Companies (Management and
Administration) Rules, 2014 read with the General Circulars No. 14/2020 dated April
8, 2020, No. 17/2020 dated April 13, 2020, No. 22/2020 dated June 15, 2020, No.
33/2020 dated September 28, 2020, No. 3%/2020 dated December 31, 2020 read
with other relevant circulars, including General Circulars Mo. 10/2021 dated June 23,
2021, No. 20v2021 dated December 8, 2021, No.3/2022 dated May 5, 2022 and No.
11,2022 dated December 28, 2022, General Circular Mo. 09/ 2023 dated September
25, 2023 issued by the Ministry of Corporate Affairs ("MCA") read togather with such
other circulars issued by MCA in this regard (hereinatter collectively referred to as
“MCA Circulars™) and other applicable provisions of the Companies Act, 2013, if any,
and pursuant to other applicable laws, the approval of the mambers of the company is
sought for the following special business by way of a Postal Ballot by voting through
elactronic means (“remote e-voting”)

5. Businesses to be transacled through Postal Ballot Resolution
No. . Tyee |
1. | Appointment of Mr. Suresh Kumar Somani (DIN: 00031096) asa = Special
Mon-Executive - Non Independent Director of the company;

Pursuant to the MCA circulars, the GCompany has completed the dispatch of Postal
Baliot Notice along with explanatory statement on December 27, 2023, by E-mail to
the members whose e=mail addresses are registered with the Company/Depositories
and whose names appear in the Register of Mambers of the Company or Register of
Banaficial Owners maintained by the Depositories as on cul-off date i.e. Friday,
December 22, 2023. A person who is not a Member on the Cut-off date shall treat this
notice for information purposes only. In accordance with the Relevant Circulars, the
communicafion of the assent or dissent of the Members would take place through the
remote e-voting system only, hard copies will not be sent. The voting rights of the
Members shall be in proportion to their share of the paid-up equity share capital of the
Company as on the Cut-0ff date i.e_, Friday. December 22, 2023.

The Company has engaged the services of National Securities Depository Limited
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[“NSOL) for praviding e-vating facility to its Members. The Netice of Postal Ballot can
be downloadad from the Company's wabsite at htps://bhagirad.com/ or website of
Nabonal secunties Depostory Limited ("NSOL) www.evoting.nsdl.com. The nofice
is also displayed on the website of Mational Stock Exchange of India Limited
(www.nseindia.com) and BSE Limited {www_bseindia.com), where the shares of the
Company are listed.

The remote e-voting period will remain open for the Members for exercising their
vole from 9.00 a.m. (I5T) on Thursday, December 28, 2023 and ends at 5.00 p.m.
(IST) on Friday, January 26, 2024 both days inclusive. Remote e-vating will not be
allowed bayond the aforesaid date and time and therzafier it shall be disabled by NSOL,
The Board of Directors of the Company has appointed Se. ¥ Rawi Prasada Reddy,
Proprietor of M's, RPR & Associates, Practicing GCompany Secretanies (M MNo: FCS -
5783) (CP No: 5360) as “Scrutinizer' for conducting the postal ballot and e-voting
procass in a fair and fransparant manner, Upon completion of the e-voting process
and scruting of the votes cast through remote e-vating, the Scrutinizer will submit his
report to the Chairman of the Company or any person authorized by him and the
results of the Postal Ballof will be announced an or before Janwary 28, 2024, The said
result alomg with the Scrutinizer's Report will be displayed on the Company's website
i.8. at hitps://bhagirad.com/ , the website of National Securities Depository Limited
[*MS0L) www.evoting.nsdl.com and would be intimated to stock exchanges where
the shares of the Company are listed. The resolution, if assented by the requisite
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majority, shall be deemed io be passed on the last date specified for e-vioting, i.e.
January 26, 2024

Members who have not registered their e-mail addrasses with either the Company's
RTA or their Depository participant {DP) are requested 1o register the same with the
RTA by following the steps provided under the Instructions for Remote E-Voting, for
procuring user id and password and registration of e-mail ids for E-voting for the
resolution set outin the Postal Ballot Notice

Members who have registerad ther email address and not recenad Postal Ballot
Motice, User-Id and password for remote e-voting, such Mamber may write o
info@bhagirad.com from their registered email address to receive the same. For
detailed instructions pertaining 1o e-vating, Members may please refer to the secton
“Notes” in notica of the postal ballot”

In case of any queries, you may refer the Frequently Asked Questions (FACS) for
Sharehobders and e-voting user manual for Shareholders available at the download
section of www.evoting.nsdl.com or call on: 022 - 4886 7000 and 022 - 2499 7000
or send a request to { Smt. Supratim Mitra; Sri. Swapneel Puppala) at
evoting@nsdl.co.in orwnta to the Company &t infoi@bhagirad.com

For Bhagiradha Chemicals & Industries Limited
Sd/- Sharanya. R

; ; - . Place:; Hyderabad Company Secratary & Compliance Officer
Name of Name of Dec.laratlon whether Transferee/Acquirer connected Number Tr.ansfer WW‘& | I E I I Date - 5712 9023 M. N0 ACS-67478
Date of with our Company, Promoters, Promoter Group, . Price per
Transaction/ Trgnlslferor/ T;aHSf?refl Directors, Key Managerial Personnel/Senior I:lraturef of 0;5 quity Equity
Transfer Sha:el:glg der A?I?:tlt':; Management, Subsidiaries, Group Companies and their ranster Tran:f';?e d Shares "~ H D Fc BAN K LI M IT E D
respective directors and key managerial personnel (in ) I.. HDFC BANK | &ranch: Fourth Floor, MSR Block, Krishe Sapphire, Hitech City Main Road, Madhapur, Hyderabad-500 081
() NexiWave s one of the Promoters of our Company. For Tel: 040-64807999, CIN L65920MH1994PLCOB0618, Website: www.hdfcbank.com
i :
further details, see “Promoter and Promoter Group’ Pﬂ 55 E 5 5 I u NN 'ﬂT ] c E
on page 259 of the DRHP Wheneas tha Authorizad Officer of HDFC Bank Limited (erstwhile HDFC Limitad having amalgamated with HDFC Bank Lirnited by wirtua of a Schame of Amalgamation approved by Hon'ble NCLT-
Mumbad wide order dated 171 March 2023) (HDFC), unger the Securitization And Reconstruction of Financial Assats and Enforcement of Secuity Interest Act, 2002 ("said Act”) and inexercize of
(i) NextWave is a shareholder of our Group Companies, powers conferred under Section 13 {12) read with Rule 3 of the Secixity Interest (Enforcement] Rules, 2002 issued Demand Mofices under Section 13 (2) of the said Act, calling upon the following
HFCL Limited, Exicom Power Systems Private Limited bomawer|s) ! Legal Heans) and Lega! Representativeds) to pay the amaunis menfioned against their respective names together with interesi fherecn stihe. appicable rates as mentioned in the sead
(“Exicom Power’) and Exicom Energy Systems Private ricdicas, wilhin G0 days Irom tha daba of ol he said Nolica's, incidantal axpenses, costs, charges als bl the dale of payment and i of realisaban,
Limited ("Exicom Energy’) of which Exicom Power and ill Name of Barrower (s) / Outstanding Date of Darie of Description of Immovable Property (ies) | Secured Asset (s
. NextWave Exicom Energy are its subsidiaries Secondary fo]  Guarantor (s) Dues Demand Notice| Possession - i el )
December 26, | Vinsan Brothers Communications [ iransaction | 8.740.685 141.00 1 | Mr. Bandi Naveen Reddy Rs.19,58,286/- 04-SEP-2023 | 23-DEC-2023| All that the Flat Ma: 102, bearing Municipal No:8-3-2228/7/27/F-102 {D-133) PTIN: 1100885143,
2023 Private Limited | "5 1 (iiiy -Anant Nahata, one of our Promoters and our MD | T ' {Borower) (Rupees Minatean Lakh Fifty (Symbolic |in First Floor of ‘PRABHAT ENCLAVE", sdmeasuring 610 Square Feet or 56,68 Square Meters,
and CEO, is a promoter, director and shareholder of (sale) Mrs. Munna Sravanthi | £ Thousand Twe Hundred Possession] [ingether with proportionate undivided share in land measuring 22 Square Yards, out of
NextWave e u:-.B A TEE" o and Eighty Six Only) measuring 249 Sguare Yards, o208 Sguane Meters, in premises bearing Municipal No: 8-3-223
- - ' ! dug & an BT (D-133), in Survey Mos. 11, 12(P), 13, Situated at Madhura Nagar, Yousufguda,
(iv) Anant Nahata, a promoter, director and shareholder of 34-JUL-2023 Hyderabad-Telangana State, and bounded as under; Nerth: Comridor, South: Open to Skoy, East:
NextWave is on the board of directors of our Subsidiary, Flal Mo, 101, West: FlatMo; 103
Exicom Tele-Systems (Singapore) Pte. Ltd. and our 2| Mr, Patil Tuka Ram Rs. 54,03,247)- 30-AUG-2023 | 23-DEC-2023| All that the Duplex Housa No 6-271/84/142 on Plot Mo, 142, with abuilt up area of 7000 Sq_feat in
Group Companies, Exicom Power, Exicom Energy {Bormower) {Rupsss Fifty Four Lakh (Symbolic |Ground Floor, area of 700.0 Sq.Feet in First Floor of R.C.C., Thus the Total built up area 1400.0
and Satellite Finance Private Limited— and is also a Three Thousand Twe Hundred Possesgion) | Sq.Feet. or equivalent to 130,06 Sq,Mirs., and land admeasuring 110.0 Sq. Yands or equivalent i
shareholder of our Group Company, HFCL Limited and Forty Seven Only) 91.96 Sg.Mtrs., in Survey Nos. 271 & 272, (total land admeasuring B099.20 Sq. Yards), Siluated al
: : : : : due &3 an Mizarpet Village and Grampanchayat, Bachupally Mandal, Medchal Malkajgin District, and
b) Details of the shareholding of Vinsan and NextWave in the Company, prior to and subsequent to the Transfer, are set forth below: 39-JUL-2023* bounded by: Morth- Piot No. 143, South: PlotNo. 141, East: 30-0'Wide Road. West: PlotNo, 135
- - 3| Mr. Neelapu Rs, 33,20,017/- 16-AUG-2023 |23-DEC-2023| All that the Flat Mo, 309 i Third floar, of "GREEN VALLEY™ in BLOCK - C, having iotal pknih area
Pre-Transfer Shareholding Post-Transfer Shareholding | Ram Mohan Reddy {Rupees Thiry Three Lakh (Symbolic | 1215 Sg. feat or equivalent to 112,87 Sq. Mirs., {including common area) and u::gr parking 80 Sq.
S. {Bormower) Twenty Kine Thousand and Possession| | feet. along with an undivided share of land 48.95 5q. vards or 40.52 Sg.Mirs., {Out of 4754 .52
No. Name No. of Equity OPfefrcenr:age of ital No. of Equity onefrcenr:age of ital Seventsen Only) Square yards), constructed on Land in Survey No. 88 Par, situated in Kondapur Village,
Shares pre-Utier share carzl a Shares pre-Utier share carzl a due a5 on Serlingampally Mandal, Ranga Raddy District and bounded as follows: North: Opan to Sky,
of the Company (%) of the Company (%) 31-JUL-2023* South: Open to Sky, East: Corridor, West: Opento Sky
l. | NextWave Communications Private Limited 66,014,028 71.45 74,754,713 80.91 4 | Mr. Gopisetti Rs, 32,11,2T3- 31-AUG-2023 | 23-DEC-2023| All that Residential Flat bearing No. 201 (in Second Floor), with built up area of 1040 Sq.feet or
Venkateswariu [Rupees Thirly Two Lakh (Symbolic |equivalent o 96,619 Sg. Mirs., (including Common Area and Car Parking), afong with an
2. | Vinsan Brothers Private Limited 12,992,304 14.06 42,51,619 4.60 {Barrawer) Elewan Thousand Two Hundrad Pozsassion) |undivided share of [and admeasuring 53 Sq. yards {out of 32279 5. yards), constructed in
and Seventy Three Only) Demolished House No. 5-5-33735M0, on Plot Mo, 10, in Survey Nos. 442, 444,445, 448 and 445,
BOOK RUNNING LEAD MANAGERS | REGISTRAR TO THE OFFER due @5 on of ‘LOTUS EL|S$1I situated at ".l'-IHI'IEI'IFII._'.' [:f"fll'l:f LH','I'.II_JL |":I,.Ik3|i-d""' 'l."I!-.HHE EE'I’I%HF Manda!,
31-JUL-2023* undar GHMC Kukatpaly Circle, Ranga Reddy District and bounded by: Marth: Open o Sky,
Y & : South: Open to Sky, East: Corridor, Staircase & List, Wesk Open to Sky.
¥4 MONARCH SYSTEMATIX LINK ntime 5 | Wir. Krishnaiah Loya Rs. 25,4125 14-AUG-2023 |23-DEC-2023| Al that the Flat bearing No. 401 in Fourih Floor, in e Complex knawn as 'VAISHNAV] RESIDENCY®
i METWORTH CAPITAL Investments Re-defined . {Barrawer) {Rupees Twenly Fiv (Symbolic |with abuilt up area of 1500 square feetor 139.35 Square Maters {including common area and car
T : - : — : : ; ; Ty — Lakh Forty One Thouszand Possession) | parking), together with an undivided share of Land admeasuring 55 equare yards, (Out of total
m?slzghBN\?\fiv:; " CoplialLimied X/né%tSO ngyggstgaélzlr:’::: II;::(Ited fiynf:zalzatlx corporate Services él-ql(():n?:illggrla2z;“grek mited :::E'Bu;:;fcl;.?ﬂ Tiwo Hul‘l:!re: and Seventy Land admeasuring 790 62 Sqqaru vards |, baing Constructed on Houze Mos. 8-4-371/B/52, 8-4-
ik ' " ' ) , ' “h e ' Five Cinfy} AT1IRE3 84-371/8/15, on Piot Nos. 98, 58 & 100, m Survey No. 1281 Par, Each Flol
Laxmi Towers, Andher!-KurIa Road, The Capital, A-Wing No. 603-606, L.B.S. Marg, Vikhroli West due &5 an admeasuring 26354 square yards, Situaled at Saradhi Co-Operative Housing Society,
G Block, Bandra Kurla Complex, Andheri East, 6™ Floor, Plot No. C-70, Mumbai 400 083 3n-JuL-2023* Yousufguda Village, Hyderabad, and bounded by North: Open to Sky, South: Open to Sky, East;
Bandra (East), Mumbai — 400 051 Mumbai — 400 059, India. G-Block, BKC, Bandra (East), Maharashtra, India Corridor, West: Opento Sky.
Tel.: T91 22_ 66476400 Tel.: T91 22 46Q46494 _ Mumbai- 400 051, Maharashtra, India Tel.: J.r91 8_10 81.1 494_9 . . & | Mr Bheemireddy Rs. 14,51.350- 28-JUL-2023 |23-DEC-2023|All that the Flat No. 2-B, (bearing MCH No. B-3-858/8/28), in Second Floor, in PTIN No.
E-mail: projectcharge@mnclgroup.com | E-mail: mb@unistonecapital.com Tel.: +91 22 6704 8000 E-mail: exicom.ipo@linkintime.co.in | Sravana Bhaskar Reddy | (Rupses Fourtsen Lakh Fifty (Symbolic | 1100826526 of “Spurthi Apartments” admeasurng 1100 Seuare feal equivalent to 102,19 Sq.
Investor grievance E-mail: Investor Grievance E-mail: E-mail: mb.ipo@systematixgroup.in Investor Grievance E-mail: {Bomower) One Thousand Three Possession) [ Mirs., logather wilh gropartionate 1/7th undivided share of land admeasuring 30 Square yards,
mbd@mnclgroup.com compliance@unistonecapital.com Investor grievance E-mail: exicom.ipo@linkintime.co.in Hundred and Fifty Cinly} ouf of 350 Square yards m premises bearing MCH Mo, B-3-658(8, in Survey no, 131, situated at
Contact person: Contact Person: Brijesh Parekh investor@systematixgroup.in Contact Person: dugason Jayaprakash Nagar, Yellareddyguda, Hyderabad, T.5., and bounded by: North: Flat No. 2-A,
Saahil Kinkhabwala/ Rupali Verma Website: www.unistonecapital.com Contact person: Jinal Sanghvi Shanti Gopalkrishnan H1-MAY-2023 South: Open to Sky, East: Open to Sky, West: Opan to Sky
Website: www.mnclgroup.com SEBI Registration: INM000012449 Website: www.systematixgroup.in Website: www.linkintime.co.in 7 | Mr K Praveen Kumar Rs. 27 48 647/ 14-AUG-2023 |26-DEC-2023| All that the Residential Flat No. 107, in First Floor, Municipal bearing Mo.2-4-1231LVRM 07 (PTIN
SEBI Registration: MB/INM000011013 SEBI Registration: INM000004224 SEBI Registration No: INR0O00004058 {Bomower] (Rupeas Twanly Seven (Symbolic |Mo.1020218078), of "LVR's BALAJI NEELADRI™ admeasuring 1101 5ft. or 102.23 Sq.mirs., of
Lakh Forty Eighl Thousansd Possession) | Plinth area (incleding common area with Car Pasking area), tegather with undivided share of land
All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP. Six Hundred and Forty admeasuring 50 Sq.Yds., or 41.8 Sq.Mirs., out of total land admeasuring 2330.33 Sq.Yds., or
For EXICOM TELE-SYSTEMS LIMITED Seven Cndy) 1948.15 Sq.Mirs., on Plot Nos. 115 to 128, in Survey Nos.14 & 15, Sduated at Block Nod,
, dug &5 an warcopnagar, Uppal Kalan Villege, under GH.M.C., Under GHM.C., Uppal Circle-ll, Uppal
On behalf of the Board of Directors 31-JUL-2023* Manial, Medchal-Malkaigiri District, North: Open in Sky & Lift, South: Open to Sky & Staircase,
Sd/- East: Corridor, West: Open to Sky.
Place: Gurugram, Haryana Sangeeta Karnatak 3| Mr Mallikharajunarao & V Rs. 12,07,328/- 14-AUG-2023 |26-DEC-2023 " T
Date: December 27, 2023 Company Secretary and Compliance Officer | (Bomower) ; (Rupees Twelve Lakh Seven (Symbolic s t'13:1h|:! Hoizemon Fflm!m'#"' S S-um-j.'?m' 125 12BN, adm.c:as:.mng 150 20, m'.'
Thousand Three Hundred Possession) |27 158.84 5q. Mirs., Sitwated at Peerzadiguda Villzge and Gram Panchayat, Ghatkesar Mandal,
EXICOM TELE-SYSTEMS LIMITED is proposing, subject to receipt of requisite approvals, market conditions and other considerations, to undertake an initial public offer of its and Twenty Eight Only) Ranga Reddy District, under 5.R.0. Uppal, R.R. District, and bounded by: North: Neighbour's
Equity Shares and has filed the DRHP applicable statutory and regulatory requirements with SEBI and the Stock Exchanges. The DRHP shall be available on the website of dueason Land, South: PlotNo. &0 Part, East: Plot No.47 Pard, West: 25 Wide Road
the Company at www.exicom.in, the website of the SEBI at www.sebi.gov.in, the websites of the Stock Exchanges, i.e., the BSE Limited and the National Stock Exchange of - - ML -2022 - -
India Limited at www.bseindia.com and www.nseindia.com, respectively, and websites of the BRLMs, i.e., Monarch Networth Capital Limited, Unistone Capital Private Limited with further inlefest as applicable. incidental expansas, costs, charges elc incured tll the date of paymentand / or realisation. _ _ o _
and Systematix Corporate Services Limited at www.mnclgroup.com, www.unistonecapital.com and www.systematixgroup.in, respectively. Any potential investor should note However, since the n:-rr-:u.-_er-s.'guar.;r-1nr[3.| mentioned hereinabove have falled to repay the 3""_'3'U|'lt5 due, notice is hereby given tothe DOMOWENS | QUaranior{s) mentionad hereinabove
that investment in equity shares involves a high degree of risk and for details relating to such risk, please see the section entitled “Risk Factors” of the DRHP on page 28. in particuiar and o the public in general that the Authorised Officer's of HDFC have laken symbolic possession of the immavable property (les)/ secured asselis) described herein above n
Potential investors should not rely on the DRHP for making any investment decision. ewertise of powers conferred on himfthern under Seclion 13 (4) of the said Act read with Ruie 8 of the said Rules on Ine dales menlioned above, g _
The Equity Shares offered in the Offer have not been and will not be registered under the U.S. Securities Act or any state securities laws in the United States, and unless so I'E h::'r.m“w's:' ! 9“?"“"? [8) mentionad hereiabovs in _:'_.-ar:ul::.llar Arc At F'qt'lf':."" g‘n"_"era' are heraby cautionad not to deal with the aforesaid Immovable Propery{les) / Sacured
X s , : . i ; L ! s50l5) and any dealings with the said Immovable Praperly (ieg) | Secured Assat(s) will be subject to the mortgage af HDFC.
registered, may not be offered or sold within the United States, except pursuant to an exemption from, or in a transaction not subject to, the registration requirements of the 5 eris) e (5) ettertion ialare indind 1o the brovis) f sub-section (8) ofsaction 13 ofthe Act | e iiable tored - ' y
U.S. Securities Act and in accordance with any applicable U.S. state securities laws. Accordingly, the Equity Shares are being offered and sold outside the United States in DITCHEAS) | GUErRNICE |6} S is:are nvikea 1o v prowsions of sub-sachion (3) of SSction 13101 NS e, In Ieapect ok B avsiab: l redeei e ecured ssaels,

For HOFC Bank Ltd.
Edl"
Authorized Officer
HYDERABAD

‘offshore transactions’ in reliance on Regulation S under the U.S. Securities Act and the applicable laws of the jurisdictions where such offers and sales are made.
; Adfactors

Place: Hyderabad

Date: 27-DEC-2023 Reqd. Office: HDOFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai - 400013
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